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NewOelhi, this the 31st day of January, 1994.

HCN'BLE MR JUSTICE 3.K.DHACN, VICE CHAIRMAN

HCN'BLE MR B.N.DHOUNQI YAL, MB13BR( a)

1.Lalan Yadav
S/0 Shri Rajinder Yadav
Peon(Qaily Mager)
Office of the Principal Chief Controller of Accts,
Central Board of Excise 8. Customs
A.G. C.R. Building, 1st Floor
New Delhi.

2.Harinder Rai
3/0 3hri Ram Dahin Rai
Peon(Daily Wager)

^ Office of the Principal Chief Controller of Accts.,
i Central Boarci of Excise 8. Customs,

A. G. C.R. Building, 1s t Floor
New Delhi.

B.Desh Raj
3/0 3hri Murari Lai
Peon( Daily Wager)
Office of the Principal Chief Controller of Accts.,
Central Board of Excise 8. Customs
A. G. C.R. Building, 1st Floor
New Delhi. .Applicants,

(through Mr K.N.R. Pillai, Advocate),

Vs.

Principal Chief Controller of Accounts
Central Board of Excise 8. Customs

V A.G.C.R. Building, 1st Floor
New Delhi. , .Respondents,

3d<»dhack_,. vice chairj^a^

Learned counsel for the applicants ftates

that he may be permitted to withdraw this 0.a.

Prayer granted. The application is dismissed

as withdrawQ.

h •c^L/ligX'
( B.N.Dhoundiyal ) {S^J^nhaon )

Ads/ Member(A)o vice Chairman


